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[MR. DEPUTY-SPEAKER in the Chair]

MR. DEPUTY-SPEAKER : The quest-
ion is:

“That the question of privilege against
the Chief Minister of Andhra Pradesh
be referred to the Committee of Privi-
leges for investigation and report.”

The motion was negatived.

MR. DEPUTY-SPEAKER : Now, I
take item number 6.—Paper laid on the
Table, Mr. Sethi.

——
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PAPERS LAID ON THE TABLE

INDUSTRIAL FINANCE CORPORATION
OF INDIA (PAYMENT OF GRATUITY
TO EMPLOYEES) REGULATIONS

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI P.C.
SETHI): I beg to lay on the Table a
copy of the Industrial Finance Corporation
of India (Payment of Gratuity to Employees)
Regulations, 1968 (Hindi and English
versions) published in Gazette of India
dated the 22nd March, 1969, under sub-sec-
tion (3) of section 43 of the Industrial Fina-
nce Corporation Act, 1948. [Placed in
Library. See No. LT-629/69].
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PETITION RE. PREVENTION OF FOOD
ADULTERATION ACT
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DEMANDS FOR GRANTS—Contd.
MINISTRY OF EXTERNAL AFFAIRS
—Contd.

MR. DEPUTY-SPEAKER : Now we
shall take up further discussion on the
Demands for Grants under the control of
the Ministry of External Affairs,

SHRI SANT BUX SINGH (Fatehpur) :
Mr. Deputy-Speaker, Sir, I rise to support
the demands of the Ministry of External
Affairs, I would like this occasion to

MR. DEPUTY-SPEAKER : Just a
minute.  Before the lunch hour, there was
a query and a request {or a statement.  But



